Aditya Birla TN | ADITYABIRLA

Finance Ltd. 1 aCAPITAL

(A part of Aditya Birla Capital Ltd.)

FORM C
SusmiIssION OF Craim By FINANCIAL CREDITORS
(Under Regulation 8 of the Insolvency and Bankruptey Board of India (Insolvency Resolution Process for Corporate
Persons) Regulations, 2016}

16.08.2022
From

Aditya Birla Finance Limited

10™ Floot, Rtech Park, Nirlon Complex,
Off. Western Express Highway,
Goregaon East, Mumbai- 400063.

To

The Interim Resolution Professional of M/s Gotan Limes Private Limited
Chand Prakash Bhatia

Address-245, Shailendra Nagar, Near Navkar Hospital,

Shailendra Nagar, Raipur- 492001

Subject: Submission of claim and proof of claim.

Madam/Sir,

Aditya Birla Finance Limited, herchy submits this claim in respect of the corporate insolvency resolution process of M/s Gotan
Limes Private Limited. The details for the same are set out below:

Relevant Particulars

4} (2} (3)
i Name of the financial creditor Aditya Birla Finance Limited
2. Identification number of the financial creditor UJ65990Gi 1991 PLC0O64603

(If an incomporated body, provide identification number and proof
of incarporation. I a partnership or individual provide identification
records™ of all the partners or the individual)

3. Address and cmail address of the financial creditor for [Email Ids:

correspondence sandeepan mandal @aditvabiclacapital.com
akshita.bhareuvii@aditvabiclacapital.com
lfitkhar. Abmadi@adityabirlacapital.com
Correspondence Address:

Aditya Birla Finance Limited, 10% Floor,
[Riech Park, Nidon Complex, Off. Westem)
Express Highway, Goregaon East, Munbai

400063,
4. Details of claim, if it is made against corporate debtor as principal |Rs. 20,25,501/- (Rupces Twenty Lakhs
borrower: Twenty Five Thousand Five Hundred One
.| (iy Amount of claim Only)

(it) Amount of claim covered by security interest, if any
(Please provide details of security interest, the value of the security, |(ii) NIL
and the date it was given)
(iii) Amount of claim covered by guarantee, if any (i) NIL
(Please provide details of guarantee held, the value of the guarantee, |
and the date it was given) (iv) NIL
(iv) Name and address of the guarantor(s)
5. Details of claim, if it is made against corporate debtor as guarantor: | NIL
(i) Amount of claim

{ii) Amount of claim covered by sccurity interest, if any

Aditya Birla Finance Ltd.
{A part of Aditya Birla Capital Ltd.}

10th Floor, R-Tech Park, Nirlon Complex, Off Western Express Highway, Registered Office:

Goregaon (East), Mumbai - 400063. Indian Rayon Compound, Veraval,
Toll-free number 1800-278-7000 Gujarat - 362 266. e

care finance@adityabirlacapital.com | https://abfl.adityabirlacapital.com CIN; UB59906)1991PLCOG4603



(Please provide details of security interest, the value of the seeurity,
and the date it was given)

(iii) Amount of claim covered by guaranice, if any

(Please provide detaits of guarantee held, the value of the guarantee,
and the date it was given)

(iv) Name and address of the principal borrower

. Details of claim, if it is made in respect of financial debt covered
under clauses () and (3) of sub-scetion (8) of section 5 of the Code,
extended by the creditor:

(i) Amount of claim

(ii) Name and address of the benceficiary

NIL

7. Details of how and when debt incurred

[

Gotan Limes Private Limited (*“GLPL™)
approached  Aditya Birla  Financy
Limited (*ABFL”) for grant of financial
assistance  and  accordingly ABFL
sanctioned a Loan Facility for an amount
of Rs, 22,00,000/- (Rupces Twenty|
Two Lakhs Only) (“Financial
Facility™).

Pursuant to the issuance of the sanction
letter, Facility Agreement and other
necessary  documents came to bl
executed.
Further as per the Facility Agreement
executed between GLPL and ABFL,
GLPL was required to pay an equated
monthly instalments in 2 time bound
manner as per the terms and conditions|
of the Facility Agreement exccuted
thereto. It was also agreed in the Facility,
Agreement  that timely payment ol
equated monthly instalments shall be the
essence of the Facility Agreement.
However, EMPL started making delayed
payments in instalments and defaulted in
their instalments.

8. Details of any mutual credit, mutual debts, or other mutual dealings

between the corporate debtor and the creditor which may be set-off
against the claim

NIL

part thereof can be transferred pursuant to a resolution plan

o. Details of the bank account to which the amount of the claim or any |Beneficiary Details:

Aditya Birla Finance Limited

Bank Name: HDFC Bank Lid (Fort Branch)
Account No.:- 57500000344876
Beneficiary Name: ADITYA BIRLA
FINANCE LTD

IFSC Code:- HDFC0000060

(Signature of financial creditor or person authorised to act on its behalf)

[Please enclose the authority if this is being submitted on behalf of the financial creditor]

SANDEEPAN MANDAL.- (Letter of Authority Attached)

Position with or in relation to creditor- Counsel, Aditya Birla Finance Limited

Highway, Goregaon East. Mumbai- 400063.

Address of person signing- Aditya Biela Finance Limited, 10th Floor, Riech Park, Nirlon Complex, Off. Western Express

Aditya Birla Finance Ltd.

(A subsidiary of Aditya Birla Capital Ltd.)

R-Tech Park, 10th Floor, Nirlon Complex,

Off Western Express Highway, Goregaon East, Mumbai - 400063
Toll-free number 1800-270-7000

care finance@adityabirlacapital.com | https://abfl adityabirlacapital com

Registered Office: indian Rayon Compound, Veraval, Gujarat - 362 266
CIN: U6599006) 1991PLCD64603

.
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DECLARATION
1, Sandecpan Mandal, having his address at Aditya Birla Finunce Limited, 10™ Floor, Rtech park, Nirlon Complex, Off.
Western Express Highway, Goregaon East, Mumbai-100063, do hereby declare and state as follows: -

1. Mss Gotan Limes Private Limited, the corporate debtor was, at the insolvency commencement date, being the 29
day of July, 2022, actually indebied to me for a sum of Rs. 20,25,501/- (Rupees Twenty Lakhs Twenty Five
Thousand Five Hundred One Only).

2. In respect of my claim of the said sum or any part thereof, 1 have relied on the documents specified below:

a.  Facility Agreement dated 16" February, 2021 between Aditya Birla Finance Limited and M/s Gotan Limes
Private Limited

b.  Statement of Account from 271 February, 2021 till date of insolvency commencement date i.e, 29% July,
2022,

3.  The said documents are true, valid and genuine to the best of my knowledge, information and belief and no material
facts have been concealed therefrom.

4. Inrespect of the said sum or any part thereof, neither I, nor any person, by my order, to my knowledge or belief, for
my use, bad or received any manner of satisfaction or security whatsoever, save and except the following:
[Please state details of any mutual credit, mutual debts, or other mutual dealings between the corporate debtor and
the creditor which may be set-off against the claim].

5. I undertake to update my claim as and when the claim is satisfied, partly or fully, from any source in any manner,
afier the insolvency commencement date.

6. lam /[ am not a related party of the corporate debtor, as defined under scetion 5 (24) of the Code.

7. 1am cligible to join committce of creditors by virtue of proviso to section 21 (2) of the Code even though 1 am a
related party of the corporale debtor.

Date: 16.08.2022
Place: Mumbai

VERIFICATION

I, Sandeepan Mandal, the claimant hercinabove, do hereby verify that the contents of this proof of claim are true and correct
to my knowledge and belief and no material fact has been concealed therefrom.

Verified at Mumbai on this 16™ day of August 2022, 77 A
" A gt

{Note: In the case of company or limited liability partnership, the declaration and verification shall be made by tg
director/manager/secretary/designated partner and in the case of other cntitics, an officer authorised for the purpose by th§
cntity.]

Aditya Birla Finance Ltd. .;. ADITYA B|RLA
R-Tech Park, 10th Floor, Nirlon Complex, &

Off Western Express Highway, Goregaon East, Mumbai - 460063

care finance@adityabirtacapital.com | https:/abfladityabirlacapital com ROTECTING INVESTING FINANCING ADVISING
Registered Office: Indian Rayen Compound, Veravat, Gujarat - 362 266

(A subsidiary of Aditya Birla Capital Ltd.) ' C A P I TA L
aVa |

Toll-free number 1800-270-7000

CIN: U65990G) 1991PLCO64603



IDENT!TY CARD

Elector's Nome <«  Sandeepan Mandal

frem= H [ U e |
Shyamal Mandal

Fm/Sex : 4y M

= of Birth * 0510”199_3_ e

Z2ZC2654424 .
e

229,497,471 (a1t A, AT,
EMTIE-700047

Address:

229,N.5.C BOSE ROAD,NETAJINAGAR,
KOLKATA-T00047

(e

Date: 09/03/2016
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Facsimie Signature of the Electoral
Registration Cfficer for
152-Tollyganj Constituency
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In case of change in address ention this Card No.
in the relevant Form for including your mame in the| |
il st the changed address and to obtain the card]:
with same number, '
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